
BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE BENCH,  

AT CHENNAI. 

ORIGINAL APPLICATION NO. 9 OF 2022 

IN THE MATTER OF:- 

PISATI INDIRA REDDY AND ANR                                             ….APPLICANTS 

VERSUS 

UNION OF INDIA AND 32 OTHERS                                        …RESPONDENTS 
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AT CHENNAI 
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ADDITIONAL COUNTER AFFIDAVIT  

FILED BY 30TH RESPONDENT 

DATED      .09.2025 

 

 

 

 

 

 M/s.   

                                                              G STANLY HEBZON SINGH (3087/2009) 

                                    G VIGNESH (5568/2021) 

                                                          V ANANTHA KRISHNAN (1031/2024)  

                                                    Counsel For The 30th Respondent 
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